
 

 

    

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

         
 2nd & 3rd Floor of Mahanagar Doorsanchar Sadan, 

(M.T.N.L. Building),9, CGO Complex, Lodhi Road,                       

New Delhi-110003. (Near Scope Complex). 

Dated: 04.10.2021 

 

NOTICE 

 

The Ld. Advocates/Authorized Representatives/ Parties- in Person 

are requested that while doing filing a single PDF file with proper PDF 

Bookmarking containing all the documents (Appeal, Application, Reply, 

Affidavit, Annexure etc. as the case may be) on the NCLAT e-filling portal 

(https://efiling.nclat.gov.in) should be filled. It may be noted that if the 

size of the said single file is greater than 50 MB, the scanned file(s) may be 

split into separate volumes before uploading. Additionally, the proof of 

service is also required to be uploaded in the PDF format. The documents 

should be uploaded with proper PDF bookmarking.    

  

 

 

 

(Peeush Pandey) 

Registrar 

 

https://efiling.nclat.gov.in/

